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Ch., Murali Krﬂshna ..Apblicant.
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1. The Chief General Manager, Telecemmunicatien, ’
A.P,Circle, Deersanchar Bhavan, Nampally
Statien Read, Hyderabad,

2.The GCeneral Manager, Telecem District,
Vijayawada,

3. The General Mahager, Hyderabad Telecem
District, Suryalek Cemplex, Hyderabad,

4. The Directer General, Telecemmunicatiens,
New Delhi. ‘ )
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Ceunsel for tﬁe applicant
Ceunsel fer the respendents : Mr.V,Rajeswara Rae,
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THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S,JAI PARAMESHWAR : MEMBER (JUDL.)
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Mr. K., Venkateswara Rae

Hespendents.,

2441,CGsC,
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Heard Mr.K,Venkateswara Rae, lezrned ceun

applicant andiMr.V.RajéSWara Rae, learned ceunsel for t
resrondents,
2. ‘This OA is filed fef challenging fhe amer
1964 issued vide Ne,7-58/90-NSG, dated 13-12-%4 and con
erder Ne.ST=-112/TTAs/REP/95/55 d;ted 5-2-96 issued by R
the same s iileqal. arbitrary and discrimiratery and g
for a declaratizn that the applicant is entitled for pr
the cadre eof ?TA en par with Greup-C empleyees,
3. ‘"It is new stated ip the reply afficavit f
sf thre resyendenés dated en 16-6-92 that this 0O had b
infructueus as the applicant is deputed te TTA Training
Teaining Centrs, Kakinada w,e.f., 20-4-98 en which daté

: : o
beceme Phone Mechanic, FPhene Mechanic is, Greup-C cadre

e

having a qual&ficatien of 3 years Diplems is eligible
feor TTA training as per the medified recruitment rulesg,
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"The learned ceunse)l for the respondents
in view of the abeve, the OA may be dicspesed of as inf

It is alse stated that the applicant had already been p
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5. iThe learned counsel for the applicant al:

|
abeve view,

6. In view f the abeve, the OA is dispesed

infructueus, ' Ne cests,
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Copy t®i-

1« Tha Chief Ganaral Managar, Tal:cammunicati@n, ﬂ;P{Eircl#,
Dgersanchar Bhavan, Nampally Station Road, Hydsrabad.

2, Tho General Manager, Telecom District, yijay awada.

3, Ths Gonaoral fanager, Hyderabad Telecem District, Suryalek Cemplax,
Hydarabad,

4. The Dirsctor Ganeral, Telscemmunicatiens, New Delhi.

5, One cepy te fr, K,Ysnkateswvara Rae, Advecata, CAT., Hyd.

6. One capy te Mr. V.Rajeswara Ras, Add1.CGSC., CAT., Hyos

7. Ona cepy te D.R.(A), CAT., Hyd.

8. Onae duplicate cepy.
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